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(b) if s0, Government’s reaction
thereto?

The Minister of State in the Niinis-
try of Home Affairs
Charan Shukia):

Fay of Scientists in Private Sector
and in Government Berviee

970. Shri Dhirendranath: Will

Aszad): (a) Government, as such, have
study made. The Council
of Scientific and Industria] Research,

private/industrial research establish-
ments are paid better than those in
Government service.

(b) The pay structure of scientific
posts in different Government or-
ganisations have been fixed after tak-
ing into consideration all relevant fac-
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(b) it s0, the facilities asked for in
the matter?

The Mimister of Edueation
Triguna Sem): (a) Yes Sir.

(b) The National Book Development
Board has recommended that books
may be made eligible for facilities
available under the fifth schedule of
the Income-Tax Act. These include a
development rebate at a higher rate
and concessional rate of tax jn res-
pect of net profits.

Dismissal of Delhj Policemen

978, Shri A. K. Gopalan:
Shri P. Ramamaurti;

Will the Minister of Home Affairs
be pleased to state:

(a) whether Government have dis-
missed seven office-besrers of the
Police Non-Gagetted Karmachari
Bangh, Dealhj;

(b) if so, the names of the office-
bearers; and

(c¢) the reasons for their dismis-
sal?

The Minister of State In the Minis-
try of Home Affairs (Shri Vidya
Charan Shukla): (a) Four Office-
bearers of the Delhi Police Non-
Gazetted Karamchari Sangh were dis-
missed on 14th April, 1967

(b) Sarvashri Bhagwan Das, Sardari
Lai, Tej Prakash and Hukam Singh:

(c) They were considered unfit to be
retained in the public service,

Over-turning of Polive truck ox
Rajpath, New Delbl

973, Shri 8. M. Banerjee:
Shri Madhu Limxye:
Kachwal:
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Shri Tridihb Kwmar
© Chamdbe:
Shri Yashpal Singh:
Will the Minister of Home Affairs
be piessed to state:
(a) whether it is a fact that a truck

the 15th April, 1067;

(b) if so, the number of policemen
who died end the number of those
who sustained injuries;

{e) whether any inquiry has been
beld into this mishap; and

(d) if se, the resuit thereof?

The Minister of State in the Minis-
try of Home Affairs (Shri Vidya
Charan Shukla): (a) Yes, Sir.

(b) One arrested member of the
Delhi Police Force and one member
of the Border Security Force from the
escort party, were killed and twen'y-
two persons (Including 4 of the es-
cort party) sustained injuries.

(e) Yes, Sir,

(d) No rashnesg or negligence on
the part of the truck driver was
proved.

Delhi Armed Police

974. Shri B. K, Modak:

Shr] Mohammad Ismail:
8hri Ganesh Ghosh:
Shri Bhagaban Das:
Shri Umanath:

Will the Minister of Home Affalrs
be pleased to state:

(a) whether the Dethi Police had
been disarmed receatly;

(b) if so0, the reasons therefor and
the total number of policamen disarm-
od; and
(c) the total number of armed
policemen at present jin the Delhi
Police?

The Ministey of Staty in the Minks-
try of Home Affairs (Shri Viya
Charan Shukia): (a) No, Sir. Only
the duties of some members of the
Delhi Armed Police were changed for
administrative reasons,

(b) Does not arise,
(c) 3334,
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